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DELHI LEGISLATIVE ASSEMBLY
 

Bulletin Part – I
(Brief summary of proceedings)

 

 Thursday 18th December 2003/Agrahayana 27, 1925 (Saka)
 

No.1
 

 

2.00
PM

Ch. Prem Singh, Hon'ble Speaker (pro-tem) in-chair
 
NATIONAL SONG (VANDE MATARAM)
 

 OBSERVANCE OF SILENCE
         Being the First sitting of the Third Assembly constituted after the general election
held in December, 2003, the Members observed two minutes silence to mark the
solemnity of the occasion.
 

2.07
PM

PAPERS LAID ON THE TABLE
         Assembly Secretary laid a copy of the Notification No. 308/DL-LA/2003 dated 5th

December 2003 of the Election Commission of India regarding the results of the general
elections to the Legislative Assembly of the National Capital Territory of Delhi held on
the 1st December 2003.
 

2.10
PM

OATH OR AFFIRMATION
          Sixty six Members made or subscribed Oath or Affirmation in the languages given
below and signed the Roll of Members and took their seats in the House: -
 
                                                    OATH

Hindi 
English
Urdu    
Sanskrit
Punjabi
Bhojpuri

47
5
4
2
3
1

 
Affirmation

English
Hindi

1
3

  
 
3.30
PM

 
 House adjourned till 2.00 PM on Friday, the 19th December, 2003
 
 

hi
h December 2003

Siddharath Rao
Secretary  
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 Friday 19th December 2003/Agrahayana 28, 1925 (Saka)
 

No.2
 

 

2.00
PM

Ch. Prem Singh, Hon'ble Speaker (pro-tem) in-chair
 

 OATH OR AFFIRMATION
          Shri Ram Babu Sharma took Oath in Hindi, signed the Roll of Members and took
his seat in the House.
 

2.05
PM

Motion for Election of Speaker:
The following Motions were moved:

1. Smt. Sheila Dikshit, Chief Minister   moved the following Motion: “That Shri Ajay
Maken a Member of this House be chosen as the Speaker of this House.” Dr.
Yoganand Shastri seconded the Motion.

 
2. Shri Bheeshm Sharma moved the following Motion: “That Shri Ajay Maken a

Member of this House be chosen as the Speaker of this House.” Shri Jile Singh
Chauhan  seconded the Motion.

 
3. Shri Raj Kumar Chauhan, Minister of Development moved the following Motion:

“That Shri Ajay Maken a Member of this House be chosen as the Speaker of this
House.”  Shri Rama Kant Goswami  seconded the Motion.

 
4. Shri Mangat Ram Singhal, Minister of Industries   moved the following Motion:

“That Shri Ajay Maken a Member of this House be chosen as the Speaker of this
House.”   Shri Naseeb Singh  seconded the Motion.

 
5. Dr. Jagdish Mukhi moved the following Motion: “That Shri SP Ratawal a Member

of this House be chosen as the Speaker of this House.”  Shri Jai Bhagwan
Aggarwal   seconded the Motion.

 
 The Motion moved by the Chief Minister was put to vote.

The opposition Members asked for division.
The Chair asked the Members to raise their hands and indicate their vote.
46 Members raised their hands in favour of the Motion and 19 against.
The Chair announced that the Motion moved by the Chief Minister was adopted.
The Speaker (pro tem) congratulated the new Speaker.
 
The Chief Minister and the Leader of Opposition escorted Shri Ajay Maken, the new Speaker to
the Chair.
 
 

2.18
PM

Shri Ajay Maken, Hon’ble Speaker in chair
The Following Members felicitated the new Speaker:
 

1. Chief Minister
2. Dr. Jagdish Mukhi
3. Shri Ramvir Singh Bidhuri
4. Shri Shoaib Iqbal
5. Shri Ram Babu Sharma
6. Shri Arvinder Singh Lovely
7. Shri Harsharan Singh Balli
8. Shri SP Ratawal
9. Shri Tarvinder Singh Marwah

17. Shri Amrish Singh Gautam
18. Shri Vijay Jolly
19. Shri Jile singh Chauhan
20. Shri Charan Singh Kandera
21. Smt. Meera Bhardwaj
22. Smt. Anjali Rai
23. Shri Ramesh Bidhuri
24. Shri Mukesh Sharma
25. Shri SC Vats
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10. Shri Bheeshm Sharma
11. Prof Kiran Walia
12. Shri Sahab Singh Chauhan
13. Shri Sushil Choudhery
14. Shri Mahabal Mishra
15. Shri Shadi Ram

16.   Dr. Narender Nath
 
 

26. Shri Brahmpal
27. Shri Ashok Ahuja
28. Shri Mohan Singh Bisht
29. Shri Veer Singh Dhingan
30. Shri Vinay Sharma
31. Shri Anil Bhardwaj

32.   Shri Vijay Lochav

 
 The Hon’ble Speaker thanked the Members for their felicitations.
 

3.48
PM

Recognition of Chief Whip: The Chair announced that on receipt of communication
from the Chief Minister, he had formally recognized Shri Rama Kant Goswami as the
Chief Whip   of the ruling party in majority with effect from 18th December 2003.
 

3.49
PM

Announcement regarding Election of Deputy Speaker: The Chair announced that the Deputy
Speaker’s election will be held on the 23rd December 2003 and notices for motion for election of
the Deputy Speaker will be received up to 22nd December 12.00 Noon.
 

3.50
PM

   House adjourned till 2.00 PM on Monday, the 22nd December, 2003
 

hi
h December 2003

Siddharath Rao
Secretary  

 

DELHI LEGISLATIVE ASSEMBLY
 

Bulletin Part – I
(Brief summary of proceedings)

Monday 22nd December 2003/Pausa 1, 1925 (Saka)
 

No. 3
 
1 2.25

PM
(Shri Ajay Maken, Hon’ble Speaker in chair)

 
Papers laid on the Table:

Assembly Secretary laid on the Table of the House a copy   of
Hindi and English version of the Hon’ble Lt. Governor’s
Address delivered on 22nd December 2003.
 

2 2.27
PM

Obituary References:
The House made obituary references   on the passing away of
the following: -

1.     Shri Deep Chand Bandhu, Former Minister of
Industries, Government of Delhi.

2.     Shri PN Singh, Former Member of the Second and
Third Metropolitan Council.
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     The House observed two minutes silence as a mark of
respect      towards the departed souls.

 
3 2. 50

PM
Dr. Jagdish Mukhi drew the attention of the Chief Minister towards
the death of cows in his constituency. The Chief Minister replied.
 

 2.55
PM

House adjourned till 2.00 PM on Tuesday the 23rd December 2003.

 
 

 
Siddharath Rao

Secretary

DELHI LEGISLATIVE ASSEMBLY
 

Bulletin Part – I
(Brief summary of proceedings)

Tuesday 23rd December 2003/Pausa 2, 1925 (Saka)
 

No. 4
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1

 
2.00
PM

(Shri Ajay Maken, Hon’ble Speaker in chair)
Election of Deputy Speaker:
 
The following Motions were moved:

1. Smt. Sheila Dikshit, Chief Minister, moved the following motion: “That
Smt. Krishna Tirath a Member of this House be chosen as the Deputy
Speaker of this House.” Shri Raj Kumar Chauhan, Minister of
Development seconded the Motion.

2. Dr. AK Walia, Minister of Finance, moved the following motion: “That
Smt. Krishna Tirath a Member of this House be chosen as the Deputy
Speaker of this House.” Shri Kanwar Karan Singh seconded the Motion.

3. Dr. SC Vats moved the following motion: “That Smt. Krishna Tirath a
Member of this House be chosen as the Deputy Speaker of this House.”
Shri Mangat Ram Singhal, Minister of Industries, seconded the Motion.

4. Shri Arvinder Singh Lovely, Minister of Education, moved the
following motion: “That Smt. Krishna Tirath a Member of this House be
chosen as the Deputy Speaker of this House.” Shri Rama Kant
Goswami, Chief Whip seconded the Motion.

 
The Motion moved by the Chief Minister was put to vote and adopted
unanimously.
The Chair, Chief Minister and Leader of Opposition felicitated the newly elected
Deputy Speaker.
Smt. Krishna Tirath expressed her gratitude to Members for electing her as the
Deputy Speaker.
 

2 2.15
PM

Oath by newly elected Member:
          Shri Subhash Chopra took Oath in English, signed the Roll of
Members and took his seat in the House.
 

3 2.17
PM

Calling Attention Motion:
          Shri Ramvir Singh Bidhuri called the attention of the Chief
Minister towards the problems faced by the people of Delhi due to the
confusion arising out of the implementation of Conditional Access
System (CAS) for cable television in Delhi.
The Chief Minister replied to the Motion.
The following Members sought clarifications:

1. Shri Ramvir Singh Bidhuri
2. Shri Shoaib Iqbal
3. Shri Jile Singh Chauhan
4. Dr. Jagdish Mukhi, Leader of Opposition
5. Shri Sahab Singh Chauhan
6. Prof. (Smt) Kiran Walia

The Chief Minister replied to the clarifications sought by the
Members.
 

4 2.50
PM
 
 
 
 
 
 
 

Motion of thanks on Lt. Governor’s Address:
Dr. SC Vats moved the following Motion and initiated debate on the Motion:
 ‘That this House expresses its gratitude to Hon’ble Lt. Governor for
his address delivered to the Assembly on 22nd December 2003.’
 
Prof. (Smt) Kiran Walia seconded the motion and participated in the
debate.
The following Members also took part in the debate:

1. Dr. Jagdish Mukhi, Leader of Opposition
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3.43

2. Shri Ramvir Singh Bidhuri
(Smt. Krishna Tirath, Hon’ble Deputy Speaker in chair)

3. Dr. Narender Nath
4. Shri Shoaib Iqbal
 

 4.02
4.32

House adjourned for tea break.
House reassembled.
 

  (Shri Ajay Maken, Hon'ble Speaker in chair)
Discussion on the Motion of Thanks continued.

5.      Shri Vijay Jolly
6.      Shri Bheeshm Sharma
7.      Shri Jai Kishan
8.      Shri Sahab Singh Chauhan
9.      Shri Kanwar Karan Singh
10.  Shri Mala Ram Gangwal
11.  Shri SP Ratawal
12.  Shri Ram Babu Sharma
13.  Smt. Barkha Singh
14.  Shri Anil Bhardwaj

 
The Chief Minister replied to the debate.
 
The Motion of Thanks moved by Dr. SC Vats was put to vote and adopted
by voice vote.

 
 6.23

PM
The House was adjourned sine die.

Delhi
23rd December 2003

Siddharath Rao
Secretary

 


